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c .......... at H.E.C., Baachi 

9I2Z. Sui ItartIk Qraoa: Will the 
Minister of IDdutrlal DeveloPJlleD 1 
&lid ~  Aft.alrs be pJeased to 
,state: 

(a) whether it is a fact that the 
Chairman, Heavy Engmeerlng Corpo-
ration. Ltd., Ranchi asked for the ex-
tension of his term to seven years with 
effect from February. 1!l67; 

(b) if so. for !Jow many years he 
has been I(lven extension: and 

(c) whether it is a fad that he 
;asked tor a salary of Rs. 7.000/· per 
month and that it was turned dcwn 
and if so, the salary he is being given 
now? 

The MlDlatier of Industrial Develop-
~  aDd CoInJ,laDy "lairs (Sbri F. A. 
AluDeII): (a) No, Sir. 

(b)\ Does not arise. However, it 
-may be mentioned that Government 
have extended the term of the Chair-
man for a period of three years with 
el'rect from the 24th March. 1967. 

(c) No, Sir. 
any salary. 
per month. 

He never asked for 
His salar.Y is Re. l'-

Export of Tea to Japan 

!lO23. 8hri D. N. Patodia: Will the 
Minister of Commerce be p)eased to 
,-state: 

<a) whether it is a tact that a 
Japanese Trade delegation recently 
held dlscusslons with the Tea Board 
for the promotion of the sale of Tea 
in Japan; 

(b) whether it is also a fact that the· 
l l~ has shown interest in the 
Indian blllck tea wl,ich is popular in 
Japan; 

(c) whether any sales promotion 
!t'heme has been drawn up; and 

(d) if so. the main features there-
of and the extent to which the sale 
of Indian tea in JRpan is llkely to be 
increased? 

The MiIIi8eer 01 ComJDeree (Shrl 
~  ~ J  (a) t:> (d,). liIo tfaQ.e 
l~ i  as such, from Japan' lias 
visited India recently for discussions 
with the Tea l308rd. A few repre-
sentatives of a l ~ 11 importer (If tea 
in Japan, however, came to Calcutta 
on a private vislt' 'for discussionis' with 
their Indian business associates. 
These representatives also made a 
courtesy call on the senior officers of 
the Tea Board. No speclilc scheme 
was discussed at this meeting. 

Closure of Steel FoUlldries 

9024. Shri D. N· Pa&odla: 
Shri N. K. Sanghl: 

Will the Minister of Industrial De-
velopment and Company Atrall'll be 
pleased to state: 

(a) whether Government 'are aware 
of the possible closure of the steel 
foundries which are facing severe re-
cession; 

(b) whether it is alsG a fact that 
the Steel Furnace Association of 
India had requested Government that 
the cogging and rOlling facilities of 
the Durgapur Alloy Steel Plant shoulr.J 
be made available to we steel found· 
riea; and 

(c) if so. whether Governmer.t have 
considered the 'above proposal and 
taken any decision in the matter? 

The Minister ." Industrial Develop 
F. A. Ahmecl): (a) Some units in the 
steel foundry indllstr.v are unable tt. 
utildse their full capaity due to short· 
age o·t orders. Government. however, 
are not aware of any poss.:ble e10wre 
of any ot. these foundries for this 
reason. 

(b) and (c). No suggestion from 
the steel ,Furnace Associat\on of 
India has been received by the Gov· 

~ regarding the provision of 
COgging and ralllng facilities ol 
Durgapur Alloy Steel Plant to steel 
foundries. HoweVer, such a s\lUf!s, 
tion has been received from a COft-




